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SHRI P. R. SHENOY: I would like 

to know 4uom the hon. Minister the 
estimated cost of Kalinadi Project 
which would generate about 1,000 MW 
of electricity .and the amount that 
will be givQa to the State Government 
by the Centre as assistance for imple­
menting this project.

SHRI K. C. PANT: The estimated 
cost of Kalinadi Project Stage I is Rs. 
*47 crores. During the Fourth Plan 
an expenditure of Rs. 30.65 crores has 
been incurred. Rs. 116.35 crores will 
be the spill-over in the Fifth Plan. As 
tar as the Central assistance goes, 
whereas in the Fourth Plan, in the 
last two years, some Central assis­
tance was given outside the Plan, 
from the Fifth Plan onwards, 
during the first year of the 
Fifth Plan, the assistance has been 
given to Karnataka us a part of the 
block grant given to the State. So far 
as, earmarking goes, there is no ear­
marking for this project. There is 
only a block grant. For power as a 
whole, Rs. 25 crores has been agreed 
to during the Annual Plan discussions 
with the Chief Minister of Karnataka 
held in February, 1974 by the Plan­
ning Commission. This is in respect 
of 1974-75. I have already indicated 
m an earlier answer the uptodate 
position in the matter.

SHRI J. MATHA GOWDER: I want 
to know whether the new power pro­
jects to be sanctioned will be affected 
by the new policy of re-structuring 
power production in the country.

SHRI K. C. PANT: If \ have under­
stood him right]j# he wants to know 
whether the restructing of the electri­
city supply industry will affect the 
power projects. The restructuring is 
intended only to help the projects. If 
at all they will be affected, they will 
be affected in a positive direction.

SHRI P. VJBNKATASUBBAI AH:
The Kalinadi Project is a continuing 
project and, even according to the 
estimates of the Planning Commission, 
there >will be a huge g®P with regard 
to the target and the achievement of 
power production in the country.

Keeping this in view and also the 
urgent necessity of having power pro­
duction in order to accelerate our 
agncultural production as well as 
industrial development, may I ask the 
hon. Minister whether he can 
approach the world agency, like, the 
WorM Bank to complete these projects 
whom* estimates are jumping up. For 
instance, the estimates of the power 
project of Srisailem have gone up 
from Rs 38 crores to Rs 126 crores. 
So it has become unproductive and is 
adding to inflation Considering all 
these 1 actors, may I know whether 
projects like Kalinadi. Srisailam and 
oihei ^continuing projects will be 
taken out from the purview of the 
State sector and will be completed so 
tha* |.ower pioduction can be accele-
i ated?

SHRI K C PANT: So far as addi­
tional resources for power sector arr 
concerned, this is a matter under dis­
cussion within the Government, and 
the Ministry of Finance and the Plan­
ning CommitMon have to see to what 
extent anything is possible It is very 
difficult for me to say anything cate­
gorical in that regard.

But so far as World Bank or any 
foreign assistance is concerned, I 
would only point out that it may add 
to the foreign exchange resources of 
th»' country but may not add to the 
rupee resources and rupee resources 
are needed in any case. So, this is 
not an answer to the problem.

Expansion of Activities of K.V.I.C.

♦347 SHRI VAYALAR RAVI;
’ SHRI K. P. UNNIKRISHNAN:

Will the Minister of INDUSTRIAL 
DEVELOPMENT AND SCIENCE 
AND TECHNOLOGY be pleased to 
state:

(a) whether the Khadi and Village 
Industries Commission propose to ex­
pand its activities considerably during 
the year 1974-75;

(b) if so, the outlines thereof;
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(c) whether the Commission also 

propose to improve the working con­
ditions of its employees; and

(d) if so, the facts thereof?
THL DEPUTY MINISTER IN THE 

MINISTRY OF INDUSTRIAL DEVE­
LOPMENT (SHRI ZIAUR RAHMAN 
ANSARI): (a) and (b). Although it 
was envisaged that sizeable expansion 
of all activities would be undertaken 
by the Khadi and Village Industries 
Commission during the year 1974-75 
it may not be possible to do so now 
due to the stringent financial position.

(c) and (d). The Khadi and Village 
Industries Commission prop&es to 
revise the pay and other allowances of 
its employees on the pattern of the 
Central Government employees con­
sistent with the recommendations of 
the Third Pay Commission.

SHRI VAYALAR RAVI: I would 
like to deal with the second part of 
the question, namely, the working 
conditions of the employees. It is a 
pity that there is no regulation or law 
for safeguarding the working condi­
tions of the employees. About the 
Chairman of the Khadi and Village 
Industries Commission, a lot of stories 
are current among the workers and if 
what we hear is true, then it is a dis­
grace and shame that such a man is 
continuing as the Chairman. And he 
is a person belonging to Gandhigram' 
There are no valid reasons for trans­
fer i inf/ the employees; it is all left to 
the sweetwill and pleasure of the 
Chairman. One gentleman who has 
his wife and three children has been 
transferred in 1961, 1963, 1964, 1965. 
1966, 1967, 1968, 1969, 1970; almost 
every year he has been transferred to 
Gauhati, Madras, etfc. This shows that 
the management of Khadi and Village 
Industries Commission are troubling 
and teasing the workers to the maxi­
mum. I would like to know from the 
hon, Minister what he proposes to do 
to give job security and a little pro­
tection to the workers.

SHRI ZIAUR RAHMAN ANSARI: 
As far as the working conditions of

thfc employees of the Khadi and Vil­
lage Industries Commission are con­
cerned, KVXC is implementing the 
lecommendationi of the Third Pay 
Commission and the non-gazetted 
employees of KVIC would be brought 
on par with the Central Government 
employees.

As far as this particular instance is 
concerned—of one employee of the 
Khadi and Village Industries Com­
mission having been transferred al­
most every year—, I do not have the 
facts at this time. But if the uon. 
Member has got any information of 
any genuine difficulty and is aware 
of the circumstances under which he 
was transferred, he can write to us 
and wc will look into it.

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT AND SCIENCE AND 
TECHNOLOGY AND AGRICULTURE 
(SIIH1 C. SUBRAMANIAM): In any 
event, this could not have happened 
under the present Chairman of the 
Commission who came in only later. I 
do not understand the insinuation 
which the hon. Member was making 
against the present Chairman who i* 
known to everybody, who is a very 
well known figure. Unless it is sub­
stantiated, I would respectfully sub- 
mi1, it is not good to make such an 
insinuation.

SHRI VAYALAR RAVI: This 
wnat the employees of the Khadi and 
Village Industries Commission told me 
I wanted to know whether this wa> 
correct

SHRI C. SUBRAMANIAM: A res­
ponsible Member cannot say anything 
without verifying.

SJIRI VAYALAR RAVI: The Chair­
man has not even cared to reply to 

my letter, If you think that I am •' 
responsible Membfer of Parliament 
then you should ask the Chairman to 
reply to my letters. When we write 
letters to the Chairman, II he did not 
care to reply to our letters, then what 
should be done, Sir?
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MR SPEAKER: The hon. Member
is not listening to me. The Minister
has replied to you and he says that if
there is any particular case in respect
of r ny particclar official, it 15 much
tetter if the Member takes it up with
the- Minister rather than raising it
her».

SIIRI VAYALAR RAVI: This is a
vast or ganization. I am talking
seriously. I agree with the Minister
th it a responsible Member should 1>01
crake such charges in the House. But
Sir, he would also agree that whe»
a responsible Member of Parliament
writes to the Chairman, it is the duty
cf the Chairman to reply to his letters.
His PA shows. now respect and when
we send letters. there is no reply. I
hava pointed out a specific case and
you imag'ine the plight of the family.

.MH. SPEAKER: No question of a
82bate here. You please ask your
question.

SIIHI VAY ALAR RAVI,: Anyhow.
a:<the Minister said that he would look
into the case, I will give it to him.

i\-fy second question is: many of the
projects in Kerala, especially in Paya-
noor ar-d Ernakulam districts have not
been taken up due to lack of funds.
These projects, 'if executed, would
provide a lot of employment to the
rural population. Though the financial
positicn is somewhat not SO easy, I
would Iike to know from the Minister
w\'1ether in view of the unemployment
situation he will give special con-
sideration to Khadi and village pro-
jects in Kerala.

SHRI ZIAUR RAHMAN ANSATIl:
This is a suggestion and we will look
into it.
SHRI MOHANRAJ KALINGA-

RA YAR: I would like to know from
the hon. Minister whether and how Iar
the .Khadi and Village Industries Corn-
mission has expanded in Tarn'il Nac!u
and if so, how many industries have
been set up and where?

SHRI ZIAUR RAHMAN ANSAnI:
I am afraid I do not have the State-
wise figures with me now,

MR. SPEAKER: It is a general
quesuon Yours is a particular one.
about Tamil Nadu.

SHRl MOHANRAJ KALINGA-
RAYAi{,; It is very easy for me to get
it. If the Minister does not have the
inform..tion, what is he fOr?

MR. SPEAKER: Instead of realising
the scope of the question, you are just
coming right On the Minister. Some-
thin~ very unusual. It is outside the
SCOpE.. of the question.

P..lT ~ f~T ~ : ;;ft ~Vo1

<f,T qfuer ~m~~ maT ~ I 'P11rnif
'fir mafcrfUliT ~ fcrnm: ~ orrtit ~rn
~ I ~~if1IT~f1fi~~rn~,

m~if 'flIT ~ I w.r ~ BfN, fq'fi ~
f'fi~~~;r ~ ~orrtit~ I

~~: ~ ~~orr{
it lJ:'i9 ~ ~ I s:~ orrt it q~ ~fI fiti'ii
~!fo/T ~m~I f~PH'c:o ( ijq(~"~IFI
af ~~rfifimu ~;p:frs:¥i)qf,oil"''ii ~~. I

;;ft '(&1~'c ~fCfT ~ ~ aT ~CfT ~r~ I

SIUU MOHANRAJ KALINGA-
RAYAR: He should have come pre·
pared.

SHRIi.1:ATI T. LAKSHMIE.:;iI\'-
THAMA: There is a lot of demand for
our Knad'i abroad but we have not
been able to meet it. Further there
is a great demand abroad for the pro-
ducts ·1£ our cottage industries Onlv
if ',<If: are able to meet all this demand
we can earn a sizeable and valuable
foreign exchange. Further. in view of
the fact that prices of cloth of other
var ietiec have increased and Khadi has
become cheaper, there are thousands
of people prepared to work and seek
emplovmern under the Khadi Board.
30, will the Government review the
.ituatioj, and change its policy of non-
expansion of activities of the Khadi
Industry and allot more funds for
the same?

2
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SHRI ZIAUR RAHMAN ANSARI:
KVIC had a very ambitious pro-
gramme for expansion in the Fifth

56
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Plan. But the difficulty is tftat, we 
uo not have enough funds to ex­
pand tne programme of Khadi and 
Village Industries Commission. 
Theiciorc I doubt if much can be 
done.

«ft *wr fwwtr : w m
% inft srw % swr % $

ft* writ wnffoPT % «rm far |
t  irrft *r fcm n

«R *RkTT | 1 #  v r  * * *
ir f%  v ifh n T

W  STfcT *FT*T 
*FRTT Weft ^  3TFPTT

*it  «r t  t  f r r f t  * F * f t ^ r  %
apT*r %  f r f t T K  % T O *-
^ s r  % srfr^ ^ faranr ^
sro t *fhc w s t  ^ stt stcft

*3 :*r mf*F «rfr ?

sft flmm^TPr irentf : wswr 
aft, f w r  fur
r?TPr (Fifth Five Year Plan % 
s tN rt  vr w * r  fo r  %  
frrstf % f^r ^ f t g y r̂ r *Brffcfr* 
qrr arf^r s jrc r  s ftr forc t o t  | ,  

s .« ^ t a  %  sffam  it 
ift ifr flffiWET «rc SfcT
*- ,r s r  s ftt  fswr * r t  |  i h z  *f< r  % 
i ¥ S i & \ i m  orfTTT ?r
sftfliH *rt s t ft  i r k  frrfesRT
ift ŵ?r ^  % ftiq; T t  ^  t  1

SHRI MADHURYYA HALDAR: 
The Kbadi industry workers borrow 
jnonw irom the private money lend­
ers and they are to pay high rate 
oi inkiest; they are forced to sell 
mew; produce at a very low price. 
By this way the workers are beinc 
cheated. Therefore I want to know 
whether the Government will advise 
the Khadi and Village Industries 
Board to lend money to the khadi 
woikers and the small weavers of 
villages at the time of their weed 
with a view to expand the khadi 
programme.

Hkita C. SUBRAMANIAM: The
JCfatHi and Village Industries Com- 
Kvnsivn does not take up projects 
uij *»urjy. It offers aid to State Gov- 
ei nuii»ms/instituttorw concerned to 
take up these projects and if  there is 
any suggestion with regard to that 
point, the hon. Member may make 
it to the State Government.

SHRI BHAGWAT JHA AZAD: I
want to know whether the work ot 
the Commission is hampered due to 
lack of finance or mismangement? Is 
it a fact that the recommendations of 
the Ashoka Mehta Committee, where 
the present Chairman and many 
rrembers were the members, have 
not so far been implemented either 
oy the Government or by the mem­
bers themselves? Is it not a fact 
that the Public Accounts Committee 
had gone into it in a very detailed 
v,tiy at out the Commission’s func- 
ti mng? They have recommended 
ctrtam things which have never 
bv'en implemented by the Members of 
the Commission. May be, because 
they have built up an empire m 
Khadi Board, these may not be con- 
d.ictivo for the functioning of the 
Knndi Board. I want to know 
from the hon. Minister as to what 
has been done with regard to this

SHRI C. SUBRAMANIAM: There
is always scope for improvement in 
the functioning of an Institution. As 
far as Ashoka Mehta Committee's re­
commendations are concerned, they 
are auite different from the question 
put down here. That was with re­
ference to various other Village 
Industries. They are being linked 
with the khadi and they have also 
a programme which would have 
to be taken up by various State 
Governments and the Village Indus* 
ries Commission is assisting the vari­
ous State Government ior this 
purpose. The question here is 
whether there is any expansion of 
the activities of the ’Village In­
dustries Commission. 2 am sorry 
the hoi?. Members -ha* put St in a 
way which may xeffcqt against the
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.functioning of the Village Industries 

.Commission. That is (because of the 
non-availability of funds. That is 
a general constraint. Resources 
come in fthe way of their functioning.

W l f K  f W T  H 'JW T  :  *T8W f 3ft, 
f  * H R T  *TC|?TT g  f a  f f f T C  sa w r « T #
gf»ftgfri m  % «r*rr vt
BTC four 8 9TWT vw t sifariz
•jw» vr *flff fvrT m  t  i fa  Tt vrhr vt 
,w fr f*TT ’tsr’ r̂ar fnr*r j*nr 
srowro ?rr«jw 4 «r#*t *  ?fr 
vrrnf# fvwrc *r % wr ^  f
far v t wrfw f?TTT TRT, 3RTWT 
surfed t o  fan  3TW sw ftt
^  srA f*F-*rr̂  w j w

?

•ft ftpili^piFr ip w rtt :
*ftfor #  qw w w rr t  1

SHRI K. GOPAL- Mr. Speaker, 
Sir, one of the activities of the Khadi 
and Village Industries Commission is 
to put up gobar gas plants in view 
of the fuel shortage. I would Uke 
to know from the Minister whether 
they will allot some funds for the 
gobar gas plants.

SHRI ZIAUR RAHMAN AN SARI: 
With regard to gobar gas plants, in 
1974-75, the Commission proposed to 
set up 5,585 gobar gas plants, 
out of its own programme of assis­
tance. In addition, under the special 
programme of the Ministry of Agri­
culture, in the context of fuel and fer­
tiliser shortage, it is proposed to set 
up 20,060 gobar gas {Hants through­
out the country during the current 
year.

-SHRI P. G. MAVALANKAR: We
know that in our country there are 
sonjp centres and areas where quality 
khatti is produced. We also know 
that some village industries are *0 
rare and scarce that there are only 
a few Idealised centres for this in­
dustry. May 1 know, therefore. 
Whether the ’Khadi and Village In- 
<ta«tf!es ISoimntfeNfcton 'have any pro­
gramme for developing those special

indufjl'ries which are getting rather 
out of tune and scarce because there 
is no assistance given to continue that 
particular industry which is still 
remaining in the field? I want to 
know, what special programmes 
has the Khadi Commission got? 
Secondly, will the Government kindly 
tell us what are the perquisities en­
joyed by the Chairman and other 
Members of the Commission and 
what is the relationship which these 
perquisite, have got in regard to 
salaries drawn by the vast number 
of employees of the Khadi Commis­
sion?

SHRI C SUBRAMAN1 AM: I am 
airaid, the latter part of his ques­
tion requires notice because, I do not 
have the figures with me. But as 
far as I could recollect, there is no 
great disparity between the emolu­
ments which the Chairman receives 
and other officials receive. That is 
ail kept in mmd, particularly, taking 
into account that this is a reference 
to the khadi which is representative 
of the poor people of India. With re­
gard to the other aspect, namely han­
dicrafts, which are disappearing now 
we took up some projects, but it ulti­
mately depends upon how far there 
are markets for the products. Tak­
ing that into account, there is a 
programme to help these artisans with 
new and modern techniques . and 
modern tools so that they may im­
prove the technology and improve the 
quality of the products also. This 
is one of the programmes of the 
Khadi and Village Industries Com­
mission.
Villages to he served by Satellite
fnstsocttenal {Television Experiment

*348. SHRI VB9HWANATH 
PRATAP SINGH:

Will the Minister of INFORMATION 
AND BROADCASTING 
be .pleased to state:

(a) whether the list of villages to 
be served by Satellite Instructional 
Television Experiment has been fina­
lized; ahd

(h) the progress made in regard to 
the setting up *Base Production Ceti-




